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- No. Estt/HC/ 201981

- RAJASTHAN HIGH COURT, JODHPUR
Estcicraoisrg TOTFICATION.

In pursuance of Rules 4,57 &, 22 of Rs

 Staff Servics. Rup s 4,5,7 & 22 of Rajasthan High Coug
- Stff Service Rules, 2002; Hon’ble the Ch '

- Bxisting Clayse (33) of PART-VI
- StaffService Rules, 2002 shall b

Pleased to make the following furg

@) The common Written tost of 2 hours' duration shall be of
' pe~multiple choice. questions  of -matriculation

Chief Justice has been
urther amend

b 5001375 2 el amendments in. this: office -
- order no. Estt./} 'C/20.01/3'-Z8 dt-.,‘,qrs;.;].:z,‘:zooz;-'-.-‘- T -

VI of the Rajas.than High Court

- CLASSIVSTAFF

| SUONS/ GARDENER/ CYCLE SAWAR/
ANISWEEPER & CHOWKIDAR =~

Orderlies/ Peons/. Gardener/ Cycle

Sawar/ Waterinan/ Sweeper & Chowkidar shall be made by

Juwet  recruitment . through competitive. - examinaiics,
* consisting of written test and interview, carrying 85 and 15 -
- masks respectively. . 00 S |
- Objective ty
 standard covering following-
(@) General Hindi + -
- (b) General English -~ -
- (¢) Rajasthani culture and dialeets.

T Date; 0703 201 9

¢ substinited by the following:-

~ (3)" On the basis ofmarks ‘secured 'iﬁ..wﬁﬁe::‘n._té'st»,,céindi_da,tes, o

the exient of ; five  times - of " total number of vacancies

- (category wise). shall _bc-“d‘e('::'lare'd}fqﬁél?iﬁ'ed{ 10 '_bfz:'lc.‘al"l‘ed for

| aterdew. * , o
-Explanation- In cascof candidates securing ‘equal marks in

| 'Wrigtén,Lt‘;:xamji,nat:'igh, the candidate(s) elder in age shall be

- ealled for interview, - -

S

Bt e T

| 4) Intervnew ;’Shaﬂ be -f(:)t'_‘the k ib_l'Ilf;SOSe of .,".'—'.L‘dju&ging overall

suitability of the candidate,

Aaggregate marks obtained in the written test andinterview.
_'-Eiplandﬁon”- o] ' | ' |

(i) In- case of candi datés securing ‘equal aggregate marks in

(5). Merit fist for selection shall -be prepated on ‘the basis of

- written test ;arfi;ciﬁimervig:‘w;‘-'.ptefege“.rice"-shall_, bé given to -

- the candidate securing more marks in interview; .

b
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o B v'LengZIsz'o\ YV WdL0:ZT 8T0Z El].'iﬂ_
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| ien test and interview and alsq
im;ervi"eW,_- {prf;fgf.'r‘_én(:é- shall- be: giv

o - elderin age.. W R

- Minisum qualification:- The candidate must k

0 equal marks in
en 1o -the candidate

- BYORDER OF HON'BLE T
©0 . CHIEFJUSTICE S
IR Ty
. CATISHKUMAR SHANMA)
© REGISTRAR GENERAL

- No.Gen/xVIWaa0o/ztg Date: 67-03:2019

- Copy forwardedto the e

 (ayyopur under intimation o this office. ' -
(2 The' Superintendeit;. Goveriment ‘Central Préss an -
o Jaipur for publication in  the fiext issue of the Rajasthan- |
- Rajpatra, '_‘Exc:mp'tji‘bxi._ 'foi-j:plibl‘i_catioh_;qﬁ. the Notification in ,
- Hindi'is béihg"bbtia;qed-ﬁ‘om.{.thé Bhasha Vibhag through the ="
. L’a}w-':i'Sccxétary;‘A copy of such Gazette ‘may kindly be semy
- tdﬂd‘:isofﬁcé.i;@hﬁdiatély,f T | .
(Registrar(Vigilance), - Rajasthan  High.
iy ippurilaipurBench Jaipur, 0 SO
 (DRegistrar(Admn), Rajasthan High Court, TJodbpur/Jaipur
W e TR A o
( t})DirectOr;:"Rajagthan. State Judicial Academy, Jodhpur. :
'_'(6)&%@éhﬁa‘r‘-puﬁ_l;-ﬁinéjipall - Sceretary. 1o Hon'ble - the Chief
| (ppstice, Rajasthan High Cow, 0
5 (7)A)1Regxsn*ars,RaJasthan High Court, Jodhpris/Jaipur Bench
. daipur. . i e e
. () Registrar (Rules), Rajasthan High Court, Jodhpur . ,
(9 iRégi_st‘i_r,a‘r'-x-_f='(Cf,3fs,$iﬁcaﬁoh),'f,- Rajasthian - High  Court
. Jodhpur/Bénch Jaipur; with the request to upload the ‘same
.. “onthe.official website of the Rajasthant High Court.
() Financial Advisor, Rajasthan High Cour, Jodhpur,
. (WAL Députy Registrars, Rajasthan High Court, Todhpur/
. JalpurBench Jaipur. . B

Zourt

()AL Assistant . Registrar/ Court” Officer/ Sr.Librarian,

| RRJaSlhan}hghlert Todhpur/Jaipur Bench Jaipur. ]
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) ..'<Z (13)Semor berar[an, Rajasthan ngh Court Jodhpur/Bcnch'

~ Jaipur, with the: dlrectmn tou :
_ pdate the Rajasth ;o
- Staff Servlcc Rules, 2002 and upioad]thc: a;.rln{::g}:)g 0:}111;-,

~ official websiie of the Rajasthan High Court,

- (14)P S.to Al the Hon'ble Mr Justice, Rajasthan High Co’urt,

{(NWTY) "93d

Jodhpur/ J“axpur Bénch, Jaipur, -

(15)A1 Assistant Account Of’ﬁcer/ A]l Admx.m
strative Ofﬁcer :
Judicial Rajasthan H:gh Coun Jodhpur/]mpur Bench,

Jaxpur S
For mformanon and necessary actxon
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